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OPEN COURT 

CENTRAL ADMINISTRATIVE TRIBUNAL• ALLAHABAD BENCH 

ALLAHABAD 

Allahabad: Dated this 17th day of April. 2002. 

original Application No. 343 of 1998. 

CORAM :- 

Hon'ble Mr. c.s. Chadha. A •• M. 

Hon 'ble Mr. A.K •. Bhatnagar, J.M. 

Jitendra Prasad __ (Kumar) 

Son of Late Tara Prasad Yadav. 
Resident of Village Gadiya. 
Post Office-Gadiya. Tehsil Duddhi. 
District Sonebhadra. 
District Sonebhadra. 

(Shri s.N. Singh. Advocate). 

• • • • • .Applicant 

Versus 

1. union of India through Ministry 

Secretary of Communication and 

Telegraph. New Delhi. 

2. PostMaster General u.P., Lucknow. 

3. Supdt. PostOffices. 

Mirzapur Division. Mirzapur. 

4. Sub-Record Office. Robertsganj. 

Mirzapur Region. Mirzapur. 

(Sri Prashant Mathur. Advocate) 

••••• Respondents 

ORDER (0 r a 1) ---------- 
By Hon'ble Mr. c.s. Chadha. A.M. 

4!'be case of the applicant is that he applied 

for appo Lrrt ment; to the post of- Branch Post Master. 

He was temporarily appointed but later on rercoved 

from service because it was found that he did not 

have the requisite qualification of Graduadtion. 

The applicant argues that he holds an equivalent 

q~alification from the Hindi Sahitya Sammelan 

which according to a notification dated is-2-1970 

is considered to be equ'al to Graduation. 
counsel for the respondents has 
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brought to our notice that averments to the effect 

have been made in the counter affidavit that the 

notification dated 18-7-1970.which has also been 

filed as Annexure-CA~l. considers the qualification 

from theHindi Sahitya Samrnelan as equivalent to 

only theHindi paper at the Graduation level but 

it does not give the eligibility as a full fledged 

Graduate to the applicant. In view of this lacuna 

the applicant was considered. ineligible and. 

therefore. his services were terminated and a 

regular appointee selected and posted in his 

place. 

2. We find nothing irregular in the action of the 

respondents as the applicant did not possess the 

requisite graduation. 'rhe OA is. therefore. 

dismissed ws having no merit. There shall be no 

order as to costs. 
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Member (J) MemE>er (A) 
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